FORM A
PUBLIC ANNOUNCEMENT
{Regulation 14 of the Insolvency and Bankrupicy Board of india (Voluntary
_ Liguidation Process) Regulaions, 20178
FOR THE ATTENTION OF THE STAKEHOLDERS OF ISHI STOCK BROKERS

PRIVATE LIMITED
1.|NAME OF CORPORATE PERSON |ishi Stock Brokers Private
‘ Limited |

2 D&TE OF IN CﬁRP?RﬂT%GN OF 0BI0472005
CORPORATE PERSCN

3 |AUTHORITY UNDER WHICH : : ;
CORPORATE PERSON IS Registrar of Companies-Delhi
INCORPORATE { REGISTERED

4 | CORPORATE IDENTITY
NUMBER/LIMITED >4 1 R4
LIABILITY IDENTITY NUMBER Of |YB7190DL200SPTCI34904
CORPORATE PERSON

5. ADDRESS OF THE REGISTERED |SECOND FLOOR K-71
OFFICE AND PRINCIPAL OFFICE |HAUZ KHAS ENCLAVE,
(IF ANY) OF CORPORATE NEW DELHI, Delhi,
PERSON India, 1100186

6.|LIQUIDATION COMMONCEMENT | 08/01/2024
DATE OF CORPORATE PERSON

7.| NAME, ADDRESS. EMAIL Name TMONIKA AGARWAL
ADDRESS, TELEPHONE {0 s, Choprs Comie.
NUMBER AND THE S r o I,

; Betines Community Cenire,
REGISTRATION NUMBEROF  |New Delhi-110082
THE LIQUIDATOR SEMICEL o ART- BRIt

ATeal .

iquidator.ishistockiZgmall. com
cacsmonika agaraaiidgmail. com

Regn No. 1BBIIPAGD1/1P-
PO1137/2018-15/11866

8.|LAST DATE FOR SUBMISSION OF
CLAIMS

Naotice is hareby given thal the ishi Stock Brokers Private Limiled has sommenced
voluntary bguidaton an 06" day of January, 2024

0470272024

The stakenalders of shi Stock Brokers Private Limited are here by called upon
L sutenil 2 prood of thew caims, on of before (4 day of February, 2024, Ia'ﬂwq
liquidator at the sddress mentionad agalnstlem 7.

The financial creditors shali submit their proof of ciaims by electronic means only, |
Al olhver slakoholders may submil te proot of datms in person, by poster by
‘electronic means N )
Submission of false o misleading proots of clam shall atiract penalies.
Date:  10411/2024 ; =d- ™
Place: Mew Delh (MONIKA AGARWAL)
_ Regn No, IBBIAPA-DDYIP-POT 13NENB 1911866
AFA No: AAT1BEG/02/181229/ 108830 Valid 1l 1812/2024

FINANCIAL EXPRESS "ed, 10 January 2024 &%
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